1711 Written Answers

to. s R =T, IAWM R,
AT FL TV, N —— g
i i |

29. =t wo Fro AftrFry, It fraws,
AN FEFR, fareiT——agarea
T |

. Tre THo THo waAl, fAREw,
fawra wrosa, wg 39w FETE-~
af|s |

(z) afafs & ga o= 3%
-

(3) #fufg & oF for g5 #2
Y 2, g a7 wwg g faw e £
W & | mna ¢ % ag o e &
FFIgT g1 i ) |

t{THE MINISTER ofF INDUSTRY IN THE
MINISTRY OF COMMERCE AND
INDUSTRY (SHRIN. KANUNGO) : (a) .and (b).
A statement is attached.

STATEMENT (a)  Yes, Sir. <(b) (i)

names of Members:

1. Shri K. V. Venkatachalam,
Joint Secretary, Ministry of Commerce and
Industry, New Delhi—Chairman.

2. Dr. D. K. Malhotra, Joint
Secretary, Planning Commission, New Delhi—
Member.

3. Shri P. Sabanayagam, Director

of Industries, Government of Madras,
Madras.—Member.

4. Shri M. Samiuddin, Director of

Industries, Government of U.P., Kanpur—
Member.

5. Shri C. B. Jain, Director of
Industries, Government of Orissa, Cuttack—
Member.

t[ ] English translation.
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6. Shri  A. R. Bhat, President,
Federation of Associations of Small

Industries of India, Poona—~Member-.

7. Shri P. D. Malgavkar, General
Manager, National Small  Industries
Corporation, New Dslhi—Member.

8. Shri C. V. R. Panikar, Deputy
Secretary, Ministry of Finance (C. I. Div.),
New Delhi —Member.

9. Dr. P. C. Alexander, Develop-
ment Commissioner, Small Scale Industries,
New Delhi-Member.

10. Shri N. Swami, Director of Industries,
Government of M.P., Bhopal—Co-opted
Member.

11. Shri A. D. Adhikari, Director of
Industries, Government  of  Assam,
Shillong—Co-opted Member.

12. Dr. S. L. Sharma, Director, Office of the
D.C., S.S.I.— Secretary.

(i) The Committee held five sittings in all.

(iii) A report has been submitted by the
Committee and it is under consideration of
the Government of India. It is hoped that it

will be possible t'o publish the report in a
short time. ]
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DISCUSSION ON INDIA AT THE SECOND
NATIONAL PEOPLE'S CONGRESS OF CHINA

169. SHRI NAWAB SINGH CHAUHAN:
Will the PRIME MINISTER be pleased to state:

(a) whether Government are aware that a
discussion on India was held at the Second
National People's Congress of China heM in
Peking in March, 1962; and

(b) whether any Indian attended this

Congress as an observer?]

TN WAl A9 Fafee e sl
(=t samgrena AgE): (%) A
AT¥A AL 51 92 Al A21 & % 99
u94, 1857 # H{ A ey A
Fad qfww # g o1, THH WA F
faag 9z 1€ 591 1 af 47 1 39 F9A
& gfaaes g @ 71 9 7917 T
fagsft oo maar av-samfas
TAAEF 1 TAH T g A1 wwfa
& At ) fET o, FE #1 gufa aT
a1 wfaga fasfe ad #r 7f o1, 38941
z@d {4 qz 941 |41 famay, resy
W7 W, L% F 319F 7 d[ #HT
ATEA FI FOHRIL F A(H A9 HIT ATA
& 7% 23 A0 7 W HHAT F 97 97
7 T91 WA & aewrd agafE &
ufmdss &1 gfqar staw F gfafafan
Fa a4 | mwEw ad e
i g7 g7t & famaor & vz w1 fa=ne-

famst gar ar =& |
(&) oft 7 |

fl] Eng'ish translation.

[RAJYA SABHA ]

1714

UTHE PRIME MINISTER *m MINISTER OF
EXTERNAL AFFAIRS (SHRI JAWAHARLAL
NEHRU): (a) No, Sir. The Government of India
are ant aware that there was any discussion on
India at the Second National People's
Congress held in Peking in March-April 1962.
The sessions of this Congress were secret and
110 foreign diplomatic or non-diplomatic
observers were allowed to attend them.
However, it has "seen noticed from the official
communique issued at the conclusion of the
Congress that copies of 22 notes exchanged
between the Chinese and Indian Governments
between December 1961 and March 1962 as
well" as the Report of the Chinese and Indian
Officials on the border question had been
distributed to the delegates of the Congress. It
is not known whether any discusskna
followed the circulation of these documents at
the Congress.

to Questions:

(b) No, Sir.]
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BAN ON IMPORTS TO GO A

170. SHrR1 B. N. BHARGAVA: WUI the
PRIME MINISTER be pleased to state:

(a) whether it is a fact that the import of some
articles in G'oa has recently been stopped; and



